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2. ALl octher Commissioners of Income=tax,

Y0 BE PUBLISHED IN PART IT SECT 100 3(ii) OF The GﬂZEfTE OF_INDIA

GOUERNMENT OF INDIA
MINISTRY OF FINANCE
(DEPARTMENT OF REVE NUE )
NEW DELHI; DATED THE

23~ 6~/9 3y

NOT IFIECATION]|
T INGOVE=TAX)

NU.SI%ﬂ;é (F.No.176/22/84-IT(HI)= In exercise
conferred by sub=-section (2)(b) of Section 80—
Act, 1961 (43 of 1961), the Central Government

"&rulmigu Katchalegswarar Temple, Armenian StrT
d

to ha a place of public worship of renown thro
Tamil Nadu;

To
The Manager,

1o Lommissioner of Income-tax, Tamil Nadu-III,
to his letter C.No.1146~111(203)/83 dt,.14,3.84,
eheck up the position regarding the utillsat%un
pbtaining relevant accounts from the respective

3. 411 Chambers of Commerce in Tamil Nadu,

&4 |
( R. K, Tagh -
UNDER SECRETARY TO THE GOVERNMENT OF INDIA

p

of the powers

s of the Income=-tax
hershy notifies
et, Madras-600001"
ghout the State of

+

RI )

adras, with ref.

He is requested to

o f donations by
religious authorities

4, Comptroller & Auditor General of India, New

Delhi,
i ar Temple
5. The Secretaryg Tgeasurer, Agulmigu KatchaleagEiEDEGmi.p

Renovation Committee, 77, Armenian Street, Madr

The

: ' i diture regardipg repairs and
Y ac ts of the receipts and expen )
? ?Eigtgtiuns may be kept separately and submitted]to the

' q?mmissigngr of Income=tax, Tamil Nadu-II1, Madrps, annually,
. I T 3 |

.ot Seéﬁ’ '

R. K. TEWARI )
UNDER SECRETAéY TO THE GOVPERNMENT OF INDIA
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